
THE HIGH COURT OF ORISSA: CUTTACK

NOTICE

No. 15361 Dated 23rd February 2021

Addendum to Advertisement No.1 of 2021 for recruitment to the posts of
Assistant Section Officer in the High Court's Establishment

Website: http://www.orissahighcourt.nic.in

After Paragraph-2 of SI. No.3 (AGE)of the Advertisement No.1 of 2021 for

recruitment to the posts of Assistant Section Officer, the following Paragraph is

hereby included:

"Provided further that, Group-vf." and Group-vD" employees of the Court

desirous of appearing in the direct recruitment test for Group-vis"

category posts, if they are otherwise qualified as per Appendix - 1 to

appear in such test, shall be allowed maximum age relaxation of 5 (five)

years."

All other terms and conditions of the advertisement shall remain unchanged.

Sd/- S. Samal
REGISTRAR, EXAMINATION

Memo No. 1537 (2), dated 23rd February 2021

Copy forwarded to:

1) Notice Board of the Court.
2) Superintendent, Computer Section with a request to upload the above

notice in the Court's Website.

r, a/ '"'A.
~~.\,..

REGISTRAR, EXAMINATION


